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Manoj Kumar Aggarwal (Accountant Member)

1. Aggrieved by confirmation of certain penalty u/s 271(1)(c) for
Assessment Year (AY) 2011-12, the assessee is in further appeal before
us. Though none appeared for assessee, however, after going through
impugned order, it could be observed that the assessee could not

explain delayed filing of appeal before learned first appellate authority.



Accordingly, the appeal was not admitted. The impugned order is an ex-
parte order.

2. The Ld. Sr. DR pleaded for dismissal of appeal. However, keeping
in view the principle of natural justice, the bench deem it fit to grant
another opportunity to the assessee to defend his stand. Accordingly, the
appeal is set-aside to Ld. CIT(A) for de-novo adjudication with a direction
to the assessee to explain the delay and substantiate his stand on merit
failing which Ld. CIT(A) shall be at liberty to proceed with the
adjudication of the appeal.

3. The appeal stand allowed for statistical purposes.

Order pronounced on 01% June, 2021.
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